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INTRODUCTION
1. the Chairman of the Estimates Committee having been autho

rised by the Committee to submit the Report on their behalf, pre
sent this Thirty-seventh Report of the Estimates Committee on the 
action taken by Government on the recommendations contained in 
the Hundred and Fifty-Fifth Report of the Estimates Committee 
(Second Lok Sabha) on the Ministry of Irrigation and Power— 
National Projects Construction Corporation Ltd., New Delhi (Reports 
St Accounts).

2. The Hundred and Fifty-Fifth Report of the Estimates Com
mittee was presented to the Lok Sabha on the 24th March, 1962. 
Government furnished their replies indicating the action taken on 
the recommendations contained in this Report on the 20th Septem
ber, 1962. The replies were examined by the Study Group F’ of 
the Estimates Committee (1962-63) on the 8th December, 1962. The 
Draft Report was adopted by the Committee on the 24th April, 1963.

3. The Report has been divided into the following five Chap
ters:—

I. Report
II. Recommendations that have been accepted by Government.

III. Replies of Government that have been accepted by the
Committee.

IV. Replies of Government that have not been accepted by the
Committee.

V. Recommendation in respect of which final reply of the Gov
ernment is still awaited.

4. An analysis of the action taken by Government on the recom
mendations contained in the Hundred and Fifty-Fifth Report of the 
Estimates Committee (Second Lok Sabha) is given in Appendix I. 
It would be observed therefrom that out of 27 recommendation! 
made in the Report 51-9 per cent have been accepted by Govern
ment and replies in respect of 18'5 per cent of the recommenda
tions have been accepted by the Committee. Of the rest, replies of 
Government in respect of 25*9 per cent of the recommendations have 
not been accepted by the Committee while final reply to 3*7 per 
cent of the recommendations is still awaited.

M e w  D e l h i; H. C. DASAPPA,
Chairman, 

E s t i m a t e s  Committee.

(iii)



CHAPTER I
REPORT

In para 3 of their Hundred and Fifty-fifth Report (Second Lok 
Sabha) on National Projects Construction Corporation Ltd., New 
Delhi, the Committee had observed that it would have been pru
dent on the part of the Central Government to have ensured the 
participation of most, if not all, of the State Governments, as it was 
clearly envisaged that they would participate in the capital structure 
of the Corporation. In para 27 ioid, the Committee had further 
observed that the present situation wherein only 8 out of 15 States 
have participated in the share capital of the Corporation, could 
have been avoided if the States had been formally consulted regard
ing the number of shares to be purchased by each, before the pro
posal for setting up the Corporation was finalised.

2. Government have stated in reply that, had the participation 
of all the States been made a condition precedent to the starting of 
the Corporation, there would evidently have been inordinate delay 
in setting up the Corporation. The Committee do not consider this 
reply convincing. They feel that since the setting up of the Cor
poration was on the expectation of all the States participating in 
the scheme, the sponsors should have formally sounded all the 
States abouf their participation so that the Government could have 
tuken the decision regarding the setting up of the Corporation with 
full knowledge of the exact position in this regard. They recom
mend that this procedure should he adopted before launching such 
schemes in future, that is to say, where participn'.iju I : 'he schemes 
on the part of the States is envisaged.

3.. In para 4 of the Report, the Committee had observed that it 
was not borne out by facts that all the States were not adequately 
equipped to undertake major irrigation schemes and hydro-electric 
projects or that there was any paucity of private construction 
agencies in the field. In rep’.v, Government have stated that one oi 
the objects to be served by the Corporation is to eliminate private 
contractors who quoted high rates. The Committee regret to observe 
that the reason which is now advanced, was not shown as a reason 
for setting up the Corporation. Further the reply does not meet the 
point raised in the observation about the States not being well- 
equipped to undertake major irrigation and hydro-electric projects 
or that there was paucity of private construction agencies in the field.

4. The Committee had observed in para 5 of the Report that the 
objective of procuring and utilising the surplus machinery had not 
been achieved by the Corporation to any reasonable extent. In 
reply, Government have stated that the Corporation could go in 
only for a small portion of the surplus machinery as it was not 
possible, with its limited financial resources to go in for machinery



not required immediately for works in hand. Further, in reply 10 
an observation made by the Committee in para 19, it has been 
stated that, if the Corporation is to compete with established con* 
tractors in the field, it must possess its own fleet of new equip
ment and that Government have recently approved of the purchase 
of a sizeable volume of new equipment by the Corporation. It is thus 
evident that the objective of utilisation of surplus machinery of river 
valley and other projects by the Corporation has not only not been 
tealited so far but appears to have oeen abandoned altogether.
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(Vide Introduction)

Analysis of the action taken by Government on the recommendations 
contained in the 155th Report of the Estimates Committee (Stcond Lok 
Sabha).

1 . Total Number of Recommendations made 27

2. Recommendations that have b^en accepted by Government (Vide 
recommendation Nos. 7, 10, 11, 12, 14, 16, 18, 19, 22, 23, 24, 25, 26, and 
27 referred to in Chapter II)

Number . . . . . .  . . 14

Percentage to total . . . . . . .  5 1 .9%

3. Recommendations not accepted by Government but replies in respect of 
which have been accepted by the Committee (Vide Recommendation Nos. 
i, 6, 8, 15 and 21 referred to in Chapter III)

Number . . . . . . . . .  5

Percentage to total . . . . . . .  18.5%

4. Recommendations in respect of which replies of Government have not 
been accepted by the Committee (Vide recommendation Nos. 2, 3, 4, 5, 13, 
17 and 20 referred to in Chapter IV)

Number . ........................................... 7

Percentage to t o t a l ...................................................25.9%

5. Recommendation in respect of which final reply of the Government is 
still awaited (Vide recommendation No. 9 referred to in Chapter V)

N u m b e r ............................................................ 1
Percentage to total . 3 .7%
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DELHI

\ i .  Jain Book Agency, Coo- 
naught Place, New Delhi.

3 j. M/s. Sat N in in  & Sous, 
3141, Mohd. Aii Bizir, 
Motj Gite, Delhi.

36. Atmi K m  A Sons, Kish* 
mere Gtte, Delhi-6.

37. J.M . Jiina & Brothers, 
Mori Gate, Delhi-6.

38. TheCentnl NewsAiency, 
23/90. Connaught Circus, 
New Delhi.

3?. The English Book St41, 
7-L, Connaught Orcus, 
New Delhi.

40. Rami Krishna & Sons, 
16-B, Conniu|hi Plicc, 
New Delhi.

41. Lakshmi Book Store, 42, 
M .M .Jinpith, New Delhi.

42. Kicab M ihil (W.D.) 
(Prim e) Ltd., 28, Pais

43. Bihri Brothers, 188, Lajpit 
Rai Market, Delhi-6.

44. Jayina Book Depot, 
Chipparwala Kuan, Karol 
Btyh, New Delhi.

45. Oxford Book & Stationery 
Company, Scindia House, 
Connaught Place, New 
Delhi-i.

46. People's Publishing House, 
Rani Jhansi Road, New 
Delhi-1.

47. Mehr> Brothers, 50-G, 
Kalkaji, New Delhi-19,

48. Dhaowaotn Medical & 
Law Book House, 1522, 
U jpat Kai Market, 
Delhi-6.

49. The Doited Book Agency, 
48, Amrit Kaur Market, 
Pahirginj, New Delhi.

50. Hind Book Houae, 82, 
J ib  Path, New Delhi.

51. Bookweli, 4, S in t ,N lr*n. 
kiri Colony. KJngiwiy 
Camp, Delhi-*.

MANIPUR

52. Shri N. Chiobi Singh, 
Newspaper Agent, Rimlaj 
Paul High School, Annexe, 
Imphal, Manipur.

AGENTS IN FOREIGN 
COUNTRIES

UX

53. J b c  Secretary, Establish
ment Department, The 
High C o o u M o n
of India, India House, 
Aidwych, LONDON,
W.C.-2,
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B u sin e ss  in  L o k  S abha ( F i i t h  E d itio n ) a n d  p r in te d  a t  th e  
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